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(c) and (d). One post was filled
temporarily by deputation from: out-
side on the basis of requisition issued
3 months before any of the two Assis-
tant Directors completed 5 years of
service. This was done pending the
filling of the post by an officer recom-
mendeq by the Departmental Promo-
tion Committee,

(e) Yes,

(£f) Does not arise, .

SusPENSION OF THE COMMERCIAL
Maxnacer oF Nagpax Founxory Lro,

*152. Surt SHIVA NAND RAMAUL:
Will the Minister of INDUSTRY be
pleased to state:

(a) whether it is a fact that the
Commercial Manager of the Nahan
Foundry Ltd. Nahan has been sus-
pended;

(b) if so, what are the reasons for
his suspension; and

(c) whether it is also a Iact that
the said Manager has absconded mean-
while and is untraceable? .

Tge MINISTER oF
(Surt N. KaNUNGO):

(b) Does not arise,
(¢) No, Sir,

INDUSTRY
(a) No, Sir,

ExpANSION OF AcTiviTies oF S.T.C.

*158. Sgrt SITARAM JATIPURIA:
Will the Minister o©of INTERNATIONAL
TrADE be pleaseq to state:

(a) whether it is a fact that the
State Trading Corporation hag for-
mulated a scheme for the expansion
of its activities; .5

(b) if so, the getails of the scheme;
and

(¢) when the expansion scheme
will be put into force? -

[ 29 APR. 1964 ]

to Questions 1118

Tre MINISTER or INTERNATION-
AL TRADE (SHrRI MANUBHAI SHAH):
(a) to (c) In the nature of things the
work of the STC and MMTC is bound
to increase. This is being done within _
their respective Articles and Memo-
randum of Association. The functions
of the Corporations as approved by
Government cover, broadly speaking,
the objectives as given in the attached
statement which is being laid on the
Table of the House,

STATEMENT .

(a) to undertake trading general-
ly with State Trading Coun-
tries as wel] as other countries

- in commoditieg entrusted to it;

(b) to explore larger markets for
traditional items of exports
and to develop exports of new
items with a view to diversi-
fying and expanding the ex-
port trade;

(¢) to undertake at the instance of
Government  import and for
interna} distribution of any
commeodities in  short supply
with a view to stabilising
prices and rationalising distri-
butions;

(d) to undertake ecanalisation of
import and exports of itemg ag
may be directed by Govern-
ment from time to time;

(e) generally to ijmplement such
special arrangements iz,
barters, commodity exchange
etc. ete. for import export
and/or internal distribution of
particular group of commodi-
ties as Government may adopt
in the public interest;

(f) buffer stock operations as
price support measures for
internal economy.

PAYMENT OF HOUSE RENT ALLOWANCE 70
GOVERNMENT EMPLOYEES

*159 Sarr D. THENGARI: Will the
Minister of FINANCE be pleased to
state:
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(a) whether it is a fact that a large
number of Government employees
who own houses in Delhi and have
let out some portions on profitable
rents, are being paid house rent al
lowance; -

(b) it so, the number of such Gov-
ernment employees and the monthly
amount of house rent allowance paid
to them; and

(c) what is the reason for paying
house rent allowance to such emplo-

yees?
\

Tpe DEPUTY MINISTER 1IN Tur
MINISTRY or FINANCE (SHRIMATI
TARKESHWARI SINHA): (a) and (¢)
No house rent allowance is paid to
Government employees for the por-
tiong of their own houses which are
let out by them on rent. Like em-
ployees living in; rented premises,
those living in their own houses are
also eligible to draw house rent al-
lowance, The amount of the al-
lowance, is in each case based on the
Municipal rental value of the accom-
modation actually occupied by them
subject to that accommodation being
within sanctioned limits,

(b) There has been no occasion to
collect such information. The labour
involved in collecting the information
will not be commensurate with the
value of the results.

IMPACT OF DEVELOPMENT PLANS ON
PEOPLE

*163. Sart DEOKINANDAN NARA-
YAN: Will the Minister of Praxn-
NING oe pleased to state:

(a) whether the Planning Commig-
sion hag asked the State Governments
to assess the impact of development
plans on the people; and

(b) whether any reports from the
State Governments have been receive
ed? o2

[ RAJYA SABHA ]

to Questions 1120

Tae DEPUTY MINISTER 1N THE
MINISTRY oFr LABOUR axp EM-
PLOYMENT anp ror PLANNING
(Sert C. R, ParraBmx RaMaN): (a)
Yes, Sir. The objective of this study
is to attempt evaluative analysis of
differences in levels of consumption
and living, improvements in agricul=-
ture, rural industries and similar
fields among different regions and
population groups in each State and,
ag far as possible, understand changes
that have taken place in the recent
past.

(b) As the study is still in the pre~
paratory stage, it is too early to expect
any reports from the State Govern-
ments.
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#[COMPLAINT AGAINST DELAYg IN ISSUB
OF TMPORT PERMITS

*164. Surt RAM SAHAI: Will the
Minister of INTERNATIONAL TRADE be
pleased to state the measures con-
templated by Government to remove
the complaint of the Indian importers
to the effect that they face consider-
able delay in getting the goods per-
mitted for import under the import
licences and that whatever goods are
available, do not suit their require-
ments?]

waRiedta  eqmaTe ot (W wA-
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+[ ] English translation.



